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THE PUNJAB BUDGET®, 1980-81—
GENERAL DISCUSSION, DEMANDS
FOR (iRANTS ON ACCOUNT (PUN-
JAB) 1980-81 AND SUPPLEMEN-
TARY DEMANDS* FOR GRANTS
(PUNJAB) 1979-80.

MR. SPEAKER: Now, the House
will ta’se up Item Nos. 11, 12 and 13
relating to Punjab together for
which ©ne hour has been allotted,

Motions mowed:

‘“T'hat the respective sums not
exceeding the amounts cn Reve-
pue Account and CThapital Account
shovn in the third column of the
Order Paper, be granted to the
President out of the Consolidated
Fund of the State of Punjab, on
account, for eor towards defraying

1980-81 a

the charges during the year ending
on the 31st day of March, 1981 in
Tespect of the heads cf demands,’
entered in the second column
thereof against Demands Nog. 1 to
41.”

“That the respective supplemen-
tary sums mnot exceeding the
amounts on Revenue Account and
Capital Account shown in the
third column of the Order Paper,
be granted to the President out
of the Consolidated Fund of the
State of Punjalby, to defray the
charges that will come in course
of payment during the year end-
ing on the 31st{ day of March, 1980
in respect of the following de-~
mands entered in the second co-
lumn thereof—

Demands Nos. 1, 3, 4, 7 to 11,
13, 15, 17, 19 to 22, 24, 32 to 41~

Statement

DBemands Jor grants on Account (Punjab) , 1980-81 submitted to the vote of Lok Sabha.

No of Demand Name of Demand Amount of demand for grant
on Account submutted to the
Vote of the House.
] 2 3
Revenue Capital
Rs. Rs.
1 State Legistature . 25,31,000 ..
2 4{ouncil of Ministers ‘. 26,19,000
3 Administration of Justice 92,85,000
4 ilectipns . 89,89,000 .o
5 Revenue 2,75,72,000 ..
6 Pxcise & '\I'axatxon . 1,02,22,000 ..
7 Yinance . . 3,53,11,000
8 ublic Service Commission . 4535,000 ..

*Moved with the recommendstion

of the President.
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] 2 ¥
g Civil “Secrarctiat . 86,8Y,000 e
10 District Administration . . . . - I3,39,094,000 .o
11 Police . . . . . . . . 8,58702,000 .s
12 Jails . . . . . . - 79,41 ,000 - .o
13 Stationery and Planning . . . . 1,14,86,000 4,33,006en
14 WMiscellaneous Services . . . . gr,g2,000 .
15 Rehabilitation, , Relief and Resettlement . . 21,28,000- .
16 Education . . . . . . . 32,32,87,000: .-
17 Technical Education . . . . . 50,03,000 .-
18 Medical and Public Health . . r5,12,5%5,0001 .o
19 Housing & Urban Development 71499,000 2,501 7,000m
20 UInformation and Publicity . . 43,20,000" ..
21 'Tourism and Cu'tura'’ Affairs . 14,534,000 - 15;00,000 ¢
22 Labour, Employment and Industrial Training 1.92,61,000 5-00,000
23 Social Security and Welfare . 5,80,86,000 48,33, ccor
24 Planning and Statistics . 34,07,000- .- .
25 Co—operation . . . . 1,82,16,000- 2,16,93,000
26 Agriculture . . . 6,93,72,000" 2,43, 33,((>
29 Soil and Water Conservation . 1,27,95,000 .
28 Food ™ . . . 2,76,48,000+ 2,59,50,21,( 0G>
29 Animal Husbandry . 2,25,97,000 .
30 Dairy Development . 17,85,000 7,00,000
31 Fisheries . 15,08,009- .
32  Forest . . 1,16,04,000- .e
33 Community Development 4,96,15,000 -—
34 Industries . 1,99,73,000 1:59,17,006>
35 Civil Aviation 6,88,000 2,607,000
36 Roads and Bridges . 6,99,3%,000 4,16,67,006;
37 Road Transport ) 13,76,38,000 2,33,33,008
38 Multipurpose River Projects . 2,29,52,000 9,05,09,008
39 Irrigation, Drainage and Flood Control . 10,0%,95,000 ro,68,08 008>
40 Buildings. . . . 6,87,67,000 2,71,84,008-
41 Loans and Advances by the State Government . .. 42,80,82 008

’




241 Punjab Budget, PHALGUNA 28, 1801 (SAKA) 1980-81 and DGs 24
Supplementary Demands for Grants (Punfab) 1979-80 Submitted to the vote of Lok Sabha
No. of Name of Demand . Amount of Supplementary
Demand ‘Demands for IC,?rmms subm itted
to vote of the House.
Revenue Capital
1 2 3
)
Rs. Rs,
1 State Legislature . 3,40,000 ..
8 Administration of Justice . . . . 33,67,000 .
4 Election s . . . . . . 2,90,000 .o
7 Finance . . . . . . 1,93,73,000 .-
8 Civil Secretariat . . . . . 29,93,000 ve
9 District Administration . . . . 49,72,000
10 Police. . . . . . . . 4.,43,52,000 ..
1t Jails . . . . . . . 12,74,000 .
13 Miscellaneous Services . . . . 29,59,000 .
15 Education . . . . . . 11,92,31,000 .-
17 Medical and Public Health . . 80,02,000 ..
19 Information and Publicity . . . 33,87,000 ..
20 Tourism and Cultural Affairs. . . 5.60,000 .
21 Labour ,Emnsloymentand Industrial, Training . 15,16,000 .o
22 Social Security and Welfare .o 1,00,00,000
24 Co—operation . . . . . 1,20,00,000
32 Community Developement . . . 5,30,11,000
33 Industries . . . . . 21,36,000 .
34 Civil Aviation . . . . 8,39,000 ..
35 Roadsand Bridges . . . . 1,23,78,000 .
36 Road Transport . . . . . 4,35,13,000 1,18,44,000
37 Multipurpose River Projects v . 24,27,000 ..
38 Irrigation, Drainage and Flood . 97,67,000 2,11,93,000
Control
39 Buildings. . . . . 62,51,000 7,56,000-
40 Loansand Advances by the State Government .o 9,000
41 ——Appropriation to Contingency Fund . .o 13,00,00,000




243 Punjgdb Budget,

MR. SPEAKER: Shri  Sushil
Bhattacharya.. Not here, Shri Suraj
Bhan.

q;lm(m&rf):umwm
fee® #ftd W& ¥ & 9gu wi—us g
mﬂﬁmmﬂ'ﬁa‘m WX T W
q&F 9T @I, 39 faargg &1 wgw oY 16
O & wry faq aeit 17 SO W
T M g ¥ A-fagrf fgeq o wr aw
wad &) g AR F A AGCF AT F
fag aga & a0 ¥ wod wHETAT WY gHRA
& @R T *x fag, FfEw g faar
gn A F9¥ R faz gz & F gharo,
femrad o X F9 gEA g 9T TA-
axfergr #1  gheaamn & a1 agr g% gav 5
WAT TIT AT g K g Aw7 AUEHY wY
FFT Ay My 1 fax At 7 faarew @
FFw ¥ FHX & faw gaasfagr & & X
g S oY L

I7 9 F EwS ¥ far v At ¥ forg
T #Y aararaagrar mmg|
¥ qura & . (=magra ) .., .+t

AN tHDN. MEMBER: Is it parla-
mentary? (Interruptions).

SHRI SURAJ BHAN: Yes, yes, I
call them.
LERE PR
g |
I am trying to ook into the record
to see whether the word is unpar-
liamentary or not.

oqTT HTAT |qTAT FT TTB

o WX WA WOTE ®AAIT, 9N(G F
FZ A 41 FOE &I &7 yar  fegrar auv
! A1 0% &¥ w1 Y 29w ady @ 2 an

qATE F AT AT A& T gA @F F1 Fifaa
af ® Tw ®1E % g A @ §, arfw
& e @ Ay warwl ¥ 9 A T
# 1 ¥fex dwrg & W | gAgR & wifas §,
avm"r AZ-AE A IN1 I Frqar 2w
wx "l e WA (wwaty) .. I
25X AZATIT 41 FAY %asrm' 60—70 FUT
HTE THAT T WIT T HHINE g7 AT,
m:“arqa 1T THFAT F NF I qF-ATE TAH

X % fag &are g

vr:%razttr( wregafa w1 O gar B,
arT-Arx I IedvaAryy g€ ¥ 1 qger
ORI A WO & TEAMT I g4y saré
€, afsT wg woa M aN gz wacfraf g
WYL WEEAT i A OTRT Wt wifa ¥
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® qf UF e § ) gEd fv—dam
oF i sy RAw §, ¥ gt Sraxw fawar
g a fasv ey ¥ fawar §, a faorely foer
wr §, A @z faw w@r 8, AW ¥ vgrar
frera St 7€ & | WX BT WA HT (A
o wgr &, daw A SqrRr gww §, faorey
¥ vgrar gEeg & K wiwwwar § fE
g YT ghagmor O Fiw wow wdw §,
W ¥ Srgw Y  faway w7 qgar arg WY
FIAr Fr  wFASN =y FwW feqar g,
fasrdt &t wrg arfs F 98 9 5@

fawra a& 1 -

i

AYg Fra—--721 7 qgmrd 9z & sgrar
Fg 7€ & sqar it & oo ¥ S wAA
FIE =Y A WA ¥, AHT  GqrEH  AvAY
dt gT W@, qE @ A wr AE faw @
2 | e w1 AX AT OF ¥ IR qrA w9
feat ar « wx fHg wrg fasa w@r & A%
T I¥Z F qrE wgaArE &IT ST, TAST
qIAT AT TFF AT a5 § 1 Fadim
®q ¥ drA-4TC =rA} Fr wgard FY, qryoe,
drga, =AY W faasdy i w7 wY Gwar
FTfET |

AT T——TFH WY 705 & F faqrar
far sr zgr &, SrR-32 gEARTY FY 9FI
#r FfrorSr 9T o & deTw wId A Ffaw
FY AT CET T, ATHT NI IS EIT &
faars 5o we"rg“r @r & 1 AT SAF-ATRIET
FIA & FATHED T g, IT F f@As
FTFaTE Y mf‘zrr { WS 99§
saiqifegl &Y Jew daw & ‘o wrA’ Ad faw
w & AW &V gre L2wAat qr aer &, W
¥ fafezar a@t oz o § — 7 "]
gwa  &ar =rfeg

Fga T¥ GATA 9T agi oY A FaTq
AT ® ¥ arfs Eww &7 Shar o oaw |
T wrreg # “aad” F Ol wr grd s #y
weor FAT qEY F-—xw Y w1 AT 77T )
wT g Meg-fae FT A, Tgi IdwwT
gy g wfew

s WEEw, Wt qwra § wrf
FIETC AL &, I Fr faeard vy T AT
% zwfwgdy wer ¥ gheordi & aX § wgar
gt g | 3RO wgrafaat Ay I & @w
adft &1 ¥ . afFa afafaw § dorar § gficorn
wr N grerk E—-—Ta wY W g AT )
séfwas a‘ﬁrfaw ¥ 25 Hraly & qarq fad

*sExpunged as ordered by the Chair.
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2 redy W wfnfaw FE 1 warw 1 F 25
sl & awry 7.2 afoww s afafew
F ¥ wrg 2 25 dradt & qwTX 5.9
orady § oY waTH 3 W 25 Bradr & Fww
12.13 Wy § 1« & wwgar § v
T & A A HAA qgT 917 qifE 7@t gETQ

The Congress (I) which has obvi-
ously something to gain from trans-
fers at this stage has wused ils
influence, both local and Central, to
effect moves which, in the party’s
calculation, would bring its condi-
dates the maximum benefit during
the coming poll. To take the princi-
pai changes first. As many as 28 1AS
officers, including Financial Com-
missioners, Secretaries and Deputy
Commissioners, were mentioned in
the List of transfers published on
Monday. ie., 3-11-80 Officers cf the
IPS though slightly less mouled
have also been pushed around like
pieces on a chess board.

agt 9 g W ave & O \Qﬁaa‘m
fafaezx agg w7 eRE &Y ww @ €

Home Minister of India is Chief
Minister of Punjab in residence at
New Delhi,

T 87 aral & s § gw amz &t fadvw
Lac U S

SHRI R. L. BHATIA (Amritsar):
Mr. Speaker, Sir, in the recent Gene-
ral Election, the Akalis were rout-
ed because of their past action. Since
they are not represented in this Par-
liament they were asked our friend
from {daryana to speak for them.
S0, what he has been saying is not
true. Whatever the circumstances he
has explained with regard to Hari-
jans and the farmers of Punjab
were all due to Akali rulz during
the last three years, Before the
Akali regime, when Congress (I)
was in power, land was distributed
to Harijans., But all those lands
have been taken away from the Hari-
jans and they have been removed
from those lands. There were so
many atrocities which had taken
place which he had been brought
to the notice of this House. I do not
know why our friend is defending
those Akalis whom the people of
Punjab had rejected.

While presenting this Budget, the
Finance Minister rightly said that the
misrule and directionless policies of
the Janata Government created a
situation which was a legacy to us,
which was a misrule in this country.
Similarly, in Punjab the Akalis who
lacked intelligence as well as capaci-
ty govern had also created problems
for ug in Punjab, We are glad that
this Budget has been presented by
the Union Minister and that he will
take care of ali the protlems which
the Akalis have created.

Now, Sir, Punjab is predominently
an agricultural State and our prob-
lems are related to agriculture. Pun-
jab which gave a lead to thig coun-
try by adopting the mwdern technolo-
gy and the scientific approach to
the agriculture has ‘brought this
country from the stage of deficit to
the stage of surplus in foodgrains.
But, Sir, what we find is that now
the farmers ¢of Punjab do nét get
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{Shri R. L. Bhatia.]

the fruit of their labour. The cost
of production has gone so high, the
prices of tractor and agricultural
implements have gone very high and
diesel is not available, All these fac-
tors have pushed the cost of pro-
duction upwards, But you have fixed
a ceiling on the procurement price
of the foodgrains, When the cost of
production has gone up, the farm-
ers are not getting remunerative
price for their produce because of
the ceiling in prices. The farmers of
Punjab find themselves extremely
difficult to produce foodgrains under
these circumstances.

During the last three years, the
Akalis who ciaimed themselves the
representatives of the farmers, the
farmers of Punjab suffered the most
during that period. The farmers in
Punjab were not getting remunera-
tive price for their produce during
the Akalis regime, They were get-
ting very low price and the result
was that Punjab farmer was most
affected during their regime,

Coming to another point, before
1977, Mr Badal. who was the Chief
Minister of Punjab, brought a piece
of cotton here outside the Parlia-
ment House and burnt it. At that
time, the price of cotton was ruling
between Rs. 400 and Rs. 500 per
quintal. Mr, Badal was demanding
a price of Rs. 800 per quintal. He
said the Congress Government had
ruined the farmers. But during the
Akali regime, the price of cotton in
Punjab was Rs. 250 per ¢uintal, But
the same person, Mr, Badal, burnt
a piece of cotton before the Parlia-
ment House, From this, it is clear
that the Akali Government had
ruined the farmers of Punjab.

Sir, potatoes were thrown in the
streetg last year. Even the monkeys
did not eat it, The price of potato
was Rs. b per quintal, Even the cost
of a gunny bag is Rs. 6 each. Even
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the cartage was not coveied for the
price offered. The result was that peo—
ple of Punjab have not returned the
Akalis to this House, They promised
that they would be the bemnefactors,
of the farmers, friends of the farm-
ers, but they have ruined the far-
mers of Punjab.

The Government have raised the
procurement price of wheat by Rs. 2;
formerly it was Rs. 115 per gquintal,
it is now Rs. 117 per quintal. 'This
is most inadequate, This is a joke
which you have done to the farmers
of Punjab. You mentioned in your
speech that there is a twenty per
cent rise in the overall prices and,
therefore, this rise of Rs. 2 per quin-
ta] ig thoroughly inadequate for the
farmers. We do not accept it, wzo
want that the minimum price should
be fixed at Rs. 125 per quintal so
far as Punjab and other wheat grow-
ing areas are concerned.

Now, I come to the other prob-
lems, There is a great shortage cf
diese] in Punjab. We have got one
lakh tractors and six lakhs diesel
pumping sets. You are giving us
roughly forty thousand Kilolitres of
diesel per month. This quantity of
forty thousand kiiolitres was fixed
for us in the year 1974 when there
were drought conditions. Therecafter
in six years there has heen such a
big development in Punjab:; we have
got so many tractors, so many die-
sel pumping sets and the overall
consumption has gone very high.
This quantity of forty thousand kilc-
litres is no match to what we re-
quire, We would, therefore request
you to come to our rescue imme-
diately because 4the coiming two
months are wvery important for wus
in Punjab. You will get move
wheat, Punjab has always stood by
the Centre, whether it was a time
of war or time of peace, or whether
it was a question of green revolu-
tion, Punjab has aiways been in the
forefront to help the Centre. I would
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wequest you to come to our rescue
and we will give you better results.

Then, there are no heavy indus-
tries in Punjab. There are only small
scale units like woollen goods, units,
hosiery units, hand tool machines,
wrap knitting machineg etc, All these
industries are suffering for want cf
<oal. There is shortage of electri-
city in Punjab and people are using
diesel generating sets. We need die-
sel for that, and that js also in shoert
supply. The small scale industries
are, therefore, suffering tremendoiis-
y. I would request the Govern-
ment to come to their rescue. The
industry in Punjab is going to be
ruined. At least thirty factories in
Amritsar. in my constituency, have
closed down and the machines have
been purchased by people from
Surat because there is no electricity
in Punjab. Punjab is suffering on
this account also.

The industries in Punjab are also
suffering for want of raw material.
Raw materials like steel, coal etc.
are not available and there is a
great deai of unemployment in Fun-
Jab.

Further, there is one important
point which I would like to bring
t6 the notice of the Finance Minister
particularly, because it concerns his
department, You are giving us two
crores for this project, four crores
for another project like smali irvi-
gation ete. According the figures
available with me, the Punjabis de-
posited Rs. 837 crores in the nation-
alised banks and the nationalised
banks have invested »snly Rs. 311
crores in Punjab. You may be giv-
ing us a total of Rs. 40 or Rs, 50
crores for the various small projects,
but what about the drain of Rs. 500
crores from Punjab. You are drain-
ing out the capital from FPunjab. That
is why there is no growth in industry
agriculture is also suffering because
of iack of investment. Punjab is

suffering for want of this mvest-
ment and on the other hand you are
draining away the money from that
State, This is a very serious matter
and 1 would request you to remedy
the situation since this concerns
your Department.

There is another problem concern-
ing Thein Dam. In 1969 India and
Pakistan through the good offices of
World Bank agreed on the use of
water of Ravi in Punjab. India had
to pay hundred crores of rupees for
that,

What is happening? Since 1969—
we are now in 1980—water is flowing
to Pakistan, for which we paid
Rs. 100 crores. Why can’t something be
done? We require that waier. Lakhs
of acres of land will be cultivated
by that water, and lakhs of tonnes
of foodgrains obtained.

Punjab, with its meagre resources,
has invested Rs. 12 crores upto
1978; and thereafter about Rs., 10
crores for laying a railway irack,
but no help is coming from the
Centre. The technical committee
of the Union Government has pas-
sed that project’'as viable, Why is
this wvaluable source wasted, T fail
to understand

12.36 hrs.

[Surr SHIvrRag V. Pa1iL in the Chair]

One more point; before 1577. the
G.T. Road, Highway No. 1—which is
now called the Shershah Suri Road
—was proposed to be made a 4-lane
road. Traffic there has tremen-
dously increased. Foreign tourists
are coming there. There are so many
accidents on that road, that it Te-
quires your attention. It was agreed
that a 10-mile track will be built
by Haryana, and another 10-mile
track by Punjab, Haryana has
been given the sanction, but not Pun-
jab.  Piease look into this matter
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Lastly, you must have a compre-
hensive agricultural policy. You
are helping wheat sometimes, and
sometimes rice. This will not solve
the problem. If you want to solve
it, you will have to have a compre-
hensive agricultural policy, in which
you must see agriculture as a whole,
keeping in mind the price of fertili-
zers, seeds and various agricultura®
implements; or on the other hand,
You must see the price-structure of
foodgrains. You must see wbether
the producer or the agriculturist
gets a proper return for his labour.
Unless you do it, we will suffer,
That is why ycu don’t have enough
seeds. That is why people have turm-
ed to other crops. I am afraid agri-
culturists will revert to other crops
and people will suffer thereby. So,
you must have a comprehensive ag-
ricultural policy to solve this prob-
lem. The moment you solve it,
the problems of Punjab will be
solved.

SHRI SUSHIL BHATTACHARYYA
(Burdwan): The interim budget of
Punjab for 1980-81 and the Supple-
mentary Grants for 1979-80 do not
reflect the wish and will of the people
of Punjab. After the undemocratic
dissolution of the State Assembly,
mass transfers of the Government
employee: and officerg are going on,
from the Secretariat to the districts.
Most of the deputy commissioners
and SSPs have been transferred.
Most of the officers have been trans-
ferred from the Secretarial. This is
in violation of the Election Commis-
sioner’s circular. This ig done from
the narrow angle of winning the com-
ing Assembly elections. This mass
scale transfer will demoralize the
Administration; ang ultimately, people
will lose faith in the Administration.

As a result of the mass transfer,
law and order situation 'is fast dete-
riorating. Robberies and thefts are
rampant. Particulary in two districts,
viz., Faridkot and Bhatinda, they
have reached the peak. In Taran
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Taran of Amritsar district, an unhappy
incident took place. Two persons
arrested on charge of theft, were
beaten to death in the Pclice lock-up.
Local people had to lead a demons-
tration to compel the authorities to
take necessary action.

Price rise is all all-India pheno-
menon. In Punhjab too, people are
facing it, particularly poor peasants
and agricultural labourers. Punjab is
facing a serious crisis in power and
diesel. Most of the industries are
facing this crisis. The small indus-
tries partipularly are getting closed
down; and the workers working there
are facing lay-offs and termination of
gerviced. I can mention about
Punjab’s thermal plant and the
fertilizer plant. They are facing a
serioug crisis of shortage of coal
Hon. Members are aware that Punjab
produces surplus wheat and rice and
the entire country has to depend on
this surplus; but due to shortage of
power and diesel, the farmers are
facing a serious crisis which may
affect the surplus food grains supply
to the country, |,

The construction of Thein Dam was
started during the previous govern-
ment. Now it is in doldrums. May
1 request the hon. Finance Minister
to allocate sufficient money for the
projects which are under construc-
tion? The previous government pro-
mised to nationalise the entire road
transport system. Sufficient money is
not allocated in the budget to com-
plete it. 60 per cent has already been
done,

I beg to invite the attention of the
government to victimised poiicemen.
A large number of policemen were
victimised for the expression of their
legitimate demands and they have
not been reinstated. I urge wupon
the government to, reinstate them.
Before I conclude, I share the agony
of Punjab all the more since I come
from West Bengal where the left front
government have provided education
free for all students upto Class XII,
provided unemployment benefit, pro-
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vided old ageé pension for poor farmers
and helpless widows, distributed
surplus”land to the landless and poor
farmers, ensured & fair wage for
agricultural workers and have been
able to- stabilise the foodgrains prices
through successfully implementing the
“food for work” programme, I am
sorry to say, all these provisions have
been absent in the hon. Finance
Minister’s budget. With these words,
I oppose the budge. Thank you.

SHRIMATI SUKHBUNS KAUR
(Gurdaspur): Mr, Chairman, Punjab
is g rich gstate with the highest per
capita income in the countiry. In the
last three years, however, the State
has not been able t6 mobilise enough
resources for the plan and therefcre
the plans have really suffered and the
tempo of development has also receiv-
ed a serious setback.

The balance from current resources
which represented the surplus of the
State Governments’ resources over
expenditure has not been rising satis-
factorily. In 1977-78 it was Rs. 81
crores; in 1978-79, it rose by a paltry
sum of Rs, 14 crores to Rs. 95 crores.
This year, again it has fallen to
Rs. 80 crores, and in the next year,
it is expecteq to be in the neighbour-
hoog of Rs. 88 crores. The result of
this poor performance is that the
resources of the state have been
almost stagnant. Due to shortage of
resources, the State has not been
fulfilling the Plan ocutlays as approved
by the Planning Commission. In
1977-78, a plan outlay of Rs. 254 crores
was approved by the Planning Com-
mission and the Centre gave an
gssistance of Rs. 50 crores ag com-
mitted by it for the plan, but the
State achievement was only Rs. 204
crores, thus signifying shortage of
Rs. 50 crores. The same dismal failure
wag repeated again in 1979 when the
approved plan outlay was Rs. 260
croreg but the State could achieve
only Rs. 221 crores thus showing a
shortfall of nearly Rs. 40 crores.

Seeing the poor performance of the
State, the Planning Commisgion, last
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year, approved the same budget as of
the previous year. And this $eas
again the indication {8 that the pro-
gress of the State will be much below
the target.

The development of power is very
important for the progress of the
State, but there have been serious
slippages in the Anantpur Sahib
Hydel Project with the resuit that the
project which was to pe comiissioned
some time -in 1980-51 will now be
commissioned in the distant future,
The government, instead of concen-
trating on some important projects.
which would yield benefit for the:
future, is spending money on many
projects at the same timg with the
result that all of them are going to
be delayed.

Rs. 104 crores allotted for power
and Rs. 41 crores for irrigation will at
best be able {0 maintain the develop-
ment activities at the existing Ilevel
and take care of essentiai commit-
ments of on-going projects in the
power and irrigation sectors. 1 request
that larger outlays be given for
power and irrigation sectors so that.
some jimportant projects which have
a bearing on the future development.
of the state may be taken up., This
is possible only if, apart from the
state raising resources, the central
government also gives adequate as-
sistance. Some projects which are
important from this point of view
are the Thien dam and the Shahnehr
extension and development project.
In the case of Thien dam, as some
Members have already mentioned
the progress is not satisfactory.
Last year the finance and planning
department could spare only Rs. 13.50°
crores as against Rs. 50 crores
demanded from the dam directorate.
Besides finance, vital supplies like
cement and steel are not available
and this hampers the progress of the
project. It is anybody’s guess how
long this project will take fto come~

plete with this pace of financial
assistance, According to expert
opinion, power situation in' the

eighties is going to be grim unless
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the 480 mw which the Thien dam

would generate is made available;,

‘the project hag to be speeded up.

From experience it has been estab-
lished that Bhatinda thermal plant
bas not come_ up to expectations
mainly due to insufficient supply of
.coal. Coal has to be carried from
over a thousand miles and the sligh-
test dislocation in rail traffic causes
~disruption in the generation and sup-
ply of power, Bhakra dam which
is another source of power has to
depend upon the vagaries of nature.
In any case there are other user
.states to share in its power. I should
request the Central Government to
seriously consider putting up a nu-
clear power plant so that Punjab is
assured adequate supply of electri-
city to the farmer and agriculturist
and the industries. This would give
“tremendous confidence to the farmer
and the industrialist to invest in
future development.

The rural health programme stands
badly neglected and the health cen-
-tres which werg opened are without
staff. The scheme for nutrition and
environmental development of urban
slums has also been neglected. The
~centrally sponsored programme called
the small farmer development agency
-programme was expected to cover
the stipulated number of benefici-
aries but the coverage was poor as
no attention was paid to this import-
ant programme. It should be en-
sured that there is maximum cover-
age under this programme. This
programme should be closely moni-
tored so that the backward and
weaker sections receive benefits.

My constituency is a border area
.and I should request the state gov-
-ernment to pay special attention to
the development of border areas.
Also, Gurdaspur, my constituency, is
-a backward area. Efforts should be
made to establish small scale indus-
tries. The central and state govern-
ments may have reservations in put-
ting up largescale industries because
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it is a border area. The employeea
of Punjab government are getting
some benefits and some special in-
centives working there in the border
areas in my district. The central
government employees who are
working there do not get these bene-
fits. Rs. 4 crores had been allotted
for the welfare of scheduled castes
and tribe. I do not know whether
it is known that Punjab has a large
number of Christians and they are
as poor as the Scheduled Castes and
tribes. I should request the state
government, becauss they are con-
centrated, in Punjab, to pay gpecial
attention to them and make some
provision for them.

Rs. 20 crores had been allocated
for road transport, The condition of
roads has much deteriorated in the
last two and half years; the roads
were built—] am talking especially
village roads built over a period of
27 years during the Congress rule.
No metalling work has been done.
My district needs two Dbridges be-
cause some of the areas of my con-
stituency are accessible only through
Jammu and Kashmir, g Bridge need
to be built over river Ravi and on
the river Beas so that the district of
Hoshiarpur can be joined to Gurdas-
pur. I hope that when the regular
budget is presented the non. Finance
Minister will make provisions for
these projects as assistance to the
state government. Finally, you know,
that the Punjab farmer given the
opportunity and adequate inputs has
been able to bring up the yield of
crops which is amongst the highest
in the world. But to ensure that
the tempo for agricultural develop-
ment is maintained, it is necessary
to see that the Punjab farmer gets
adequate supplies 'of inputs mainly
diesel and fertilisers specially during
the next two months. For the rabi
crop diesel is very essential and then
for harvesting. At the same time
remunerative prices should be givemn
for the ¢rops. Rs. 117 has been
fixed. We thank the Government.
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But 1 also say as other hon. Mem-
bers have said, it is not enough.
Anegther thing is that although this
price has been fixed yet it is upto
the State Government to ensure that
this price is given to the farmer, Last
year Rs. 85 per quintal was fixed for
the paddy but the farmer got not
more than Rs. 84 to Rs. 88. Besides
that money was given over a period
of two to three months.

Simultaneously with the develop
ment of agriculture, greater atten-
tion should be paid to the indus-
trialisation of Punjab. New sugar
and spinning mills should be licensed
on a liberal base as the raw mate-~
rials are available.
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MR. DEPUTY-SPEAKER:- 1Ar. Am-
arinder Singh, Yyou may take {two
minutes.

SHRI AMARINDER SINGH: (Patia-
la): Mr. Deputy-Speaker, Sir, since it
is my maiden speech, I crave your in-
dulgence in giving me a little more

time,



263 Punjab Budget,

[Shri Amarinder Singh]

Sir, I rise to support this Vote on
Account. 1 do sp because I know cur
State requires the finances to function
with during this interim period, How-
ever, -the figures we see, the exercise
that we have in front of us, reflects the
thinking of the previous government
and the provisions made here are such
that would not meet the aspirations of
our people. In respect of projected plan
for 1980-81 there is g great need for
enlargement of this Plan so that an in-
frastructure could be created fo meet
the road agricultural and industrial
development of in our State,

I will come to the plan later, Sur I
would first like to speak on some other
malterg arising out of the Budget. The
first issue is power. There are some of
my colleagues who have already spo-
ken on this; however I mention this as
it is a very important issue in the Pun-
jab today. We are Sir, in the grip of
acute power famine failure, we have
upto 16 hours of power cut daily in
¢he rural, industrial and domestic field.
n fact our power requirement today
¥8 1.7 crore units a day whereas we
are actually getting 1.25 crore units. Ir
gact this, Sir, is an {mprovement. A
Pew weeks ago our generation went
down to 1 crore units a day, which
meant 5 shortfall of 40 per cent over
demand,

Our growth rate is in the regicn of
40 per cent g year, and if this con-
Hinues, as indicated by this year’s de-
mand over last year’s with the next
power unit going into production only
in 1983, these next few years will be
a very critical for us. 1 would request
that special allocation and deliveries of
coal be made to us for our present
thermal unit at Bhatinda, 80 that
our power supply is, maintained.
We are at the moment in a very
critical time of the year as in another
month’s time we have to harvest
our rabl crop. We have so far
been fortunate in the last month as we
were blesseq with a little rain. other-
wise, the entire rabl crop could have
withered. After the harvest we T
to get to ready for the Kharif scwing
which is going to be even more de-
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manding on water, with paddy etc.
Therefore, I would at this once again
request the Government to consider
seriously moving special allocations of
coal for the Bhatinda thermal unit and
then to maintain their supply.

Some of my colleagues have alsp spo-
ken about new projects that have been
cleared for us the Thein dam, the Ro-
par thermal plant and the Anandpur
Sahip hydel unit, Sir, we have a plan
provision of Rs, 100 crores for power
enhancement, but the requirement for
Thein alone is Rs, 263 crores, and for
Ropar the thermal ynit Rs 400 crores.
Unless we get Rs, 50 crores a year for
the Thein dam alone, we shall not get
power for it within the next four or five
years as forecast, For the Ropar unit
we have not even made any provision
so far, The earliest unit that is uikelv
to go inte production is the Anandpur
hydel plant which is forecast for Jan-
uary 1983. If we do not make sufficient
provision ior these projects in fact
larger allocations at shorter intervals.
we are not likely to stick to our fore-
casts, and then to meet the*growth rate
of 40 per cent is going to be an im-
possible task,

As regardg diesel we are getli'ng
45 000 K. 1.. of diesel a month, but our
requirement per month, for the next
three months, is 110,000 K, I.. we know
that diesel is now avalilable in the coun-
try, our Government has made it avafl-
able. but the bottleneck is transport.
So, I would like to impress upon the
Petroleum Minister the need to move
diesel to Punjab as early as possible,
certainly before the harvest starts,
otherwise, our harvest will suffer, and
we will not be able to make our contri-
bution to the Central pool in the quan-
tum that we have always done. We
have only two per cent of the cultivat-
ed grea of the country, but as Yyou
know, we make over 50 per cent con-
tribution to the Central pool

The ¢third matter 1 would like to
mention i{s haflstorm relief to our far-
mers. We have provided Rs. 2.68 cro-
res In the budget, However, the de-



msge ic the last one month alone is
, estimated at about Rs, 30 crores plus.
At the moment we are giving Rs, 300
an acre for this to the farmers wio
have lost 75 per cent to their entire
crop in my constituency &lone there
are 70 villages affected by hail, for
some of them this is their third conse-
cutive croploss, twice by hail and once
by floods. Unless we give them suitable
and enhanced relief, some of these peo-
ple of my constituency are likely to
starve, let alone have the resources to
plant a kharif crop,

The last matter 1 would like to men-
tion today, Sir, is the question of weal-
th tax on land. This is not directly rela-
ted to this Budget. However, it is a
matter concerning the economsy of our
State, and especially the livelihoog of
our small farmersg living alongside cit-
ies Somehow, in .the past five g rsix
years, due to the inflow of capital { om
Punjabis living abroad there has
been an artificai increase in land
prices in Punjab around the A, B
and C category of cities, ag well
as proportionately in the interior
of the countryside, and the value of
land around some of these cities has
reached in the region of Rs. 1.5 lakhs
an acre, which has brougnt the small
illiterate farmers owning iust thrce
acres of land, within the purview of
the Wealth Tax Act. The consequence
is that not only are they being haros-
sed by the department, they are being
taken for a ride by lawyers too, these
people will have no option but to sell
out to urbanisers, such as colo-
nisers or industrialists and com-
pletely go out of the agricultural
field, They will have nothing left.
I would therefore request the
Finance Minister to please give consi.
deration to this and to look into this

. smatter urgently as this is a serious
problem effecting the economv of our
State which is traditionally agri-
cultural. This problem is illustrat-
ed by tax collection itself. Of the an-
rual tax collection of around 2400
crores onlv 7 crores is Agricultural
Wealth Tax and of this 2 crores

is collected from Punjab alone.
Sir, we cultivate 2 per cent of the
cultivable area of the country and yet
pay 29 per cent of the Wealth Tax col-
lected. This illustrates the unfair trent.
ment that has been given to the Punjabi
farmer.

THE MINISTER OF FINANCE AND
INDUSTRY (SHRI R. VENKATARA-
MAN): Mr. Deputy-Speaker, Sir, I
thank the hon. members for participat-
ing in the debate and giving very va-
luable suggestions. We are conscious
of the very grand part played by Pun-
jab in our national polity; both in war
and in peace, it has made its magnifi-
cent contributions,

So far as the budget is concerned,
we have made an adequate provision
by way of plan for 1980-81 and riso
maintained the relative pricrities in
the aliocations. I wish to point out
that as against an allocation of Rs. 260
crores in 1979-80, the allocation in
1980-81 would be Rs. 284 crores and
the Central assistance will go from
Rs. 46 crores to Rs. 52 crores in the
next year.

With regard to the fcol fuor work
programme, we are making an alloca-
tion of 29,000 metric tonnes. The State
has made very good provision for ir-
rigation and power. It has provided
Rs. 150.31 crores, of which Rs. 104
crores is for power and Rs 46 crores
for irrigation. This compares favour-
ably with the previous vyear’s alloca-
tion of only Rs. 86 crores for power.
Again if you look at the irrigaticn po-
tential proposed to be created in 1980-
81, under the major and medium irri-
gation schemes, 29,000 hectares and
under the minor irrigation scheme,
65,000 hectares will be the additional
potential, Thig gives broadly the pic-
ture of the State and its very sound
financial pesition and economy.

I will now deal briefly with the va-
rious points by the hon. members.
Shri Bhatia raised the question of uti-
lsation of the Ravi waters and he
wentioned that inspite of Rs. 100 crores
that was paid to Pakistan, the waters
are gtels unutinsed. The hon. mems-
weip are aware tnat under the Indo-
Pakistan Agreement on Indus waters,
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.the World Bank has contributed * this
Rs. 180 crores to Pakistan for develop-
ing other sources in leu of the waters
that India is to take, the Ravi waters
that we are to use. This would be used
only if the Thein dam is cempleted
and the Thein dam is in the process of
construction. I share with the hon.
members their concern that the pro-
gress is slow in this matter. At the
moment, although the Budget provi-
sion for this is about Rs. 12 crores, 1
want to assure the hon. mempers that
when the regular budget is made, ade-
quate provision will be made for the
Thein dam in accordance with the
needs of this particular programme.

Mr. Bhatia also made two more
points, one relating to power shortage
and the other relating to the national
highways. So far as power is concern-
ed, I have already mentioned how the
installed capacity is going to be in-
creased. In fact, in the next year, the
capacity will be increased from 1383
megawatts to 1549 megawatts. To
other hon. Members who said that till
1983, there will be nc addition of
power, I wish to point out that the
year 1980-81 is expected to witness an
increase in power to the tune of 1549
megawatts, not the increase. but the
total will be 1549 megawatts.

With regard to the national highway,
the work has already been started to
make it a four-lane traffic highway and
patches or stretches of it have bLeen
taken up for execution. It is a
scheme which will take some time but
every year provision will be made and
it will be completed.

1 also want to inform tihe House
that the supply of power to the far-
mers has been increased from 5 hours
a day to 10 hours a day in order that
the crop may not be allowed to wither
away for want of water.

Mrs. Kaur, whom I wish to compli-
ment on her excellent speech, said that
the outlay for the small sector should
be increased, that there will be more

small industries which will be put up
in Punjab and she also stressed: the
need for better allocation for power.
I wish to inform her that the develop-
ment of small scale industries in Pun-
jab is almost a model for the other
States to follow. At the same time,
I share her concern that no heavy in-
dustry has been started. While the

" starting of heavy industries depends

on various factors, like, the natural
facilities, the raw material, etc. no
blanket permission can be given for
starting heavy industries without exa-
mining the viability of the projects in
those areas.

A point was raised by the hon.
Member that the greater part of depc-
sits in nationalised banks comes from
Punjab but only a small part of it is
invested in Punjab. I wish to point
oul to the House that the deposit/lend-
ing ratio is not based on the local de-
posits received. It is really based
on the investment requirements
of each State and each area If
there are good schemes  investible
schemes, schemes which qualify for the
investment of money, in those areas
certainly the banks will not refuse. But
to say that merely because certain de-
posits are raised in a particular place
and, therefore, a proportionate omcunt
of 1hat should be invested in that area
is a proposition which will n'.t be ac-
ceptable to the country as a1 whole,

SHRI R. 1. BHATIA: Does it mean
that Punjab has not sent you viable
and good schemes?

SHRI R. VENKATARAMAN: It is for
you to come forward with viable and
good schemes and then point out that
these are the schemes which have not

been accepted.

SHRI H. N. BAHUGUNA (Garhwal):
May I know frem the hon. Minister
whether the Differential Rate of Inter-
est scheme has been successful in Pun-
jab or whether the Punjab banks have
done hundred per cent of their duty
on that score?

v v
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SEIRL R-MWKATABAMAN I do
ngt have the information unmediate-
iy availsble with me. But y wish to
tell: the hon. Members that this is a
proposition which none of us will ac-
cept, that merely because the deposits
are raised in a particular place, ihe
deposits received there must be invest-
ed in that particular place or in that
partlcular State.

All that I would say is that the in-
vestment will depend on the viability
of the projects, the needs of the places
and the schemes that are put forward.
That is why I say, if the worthwhile
schemes have not been accepted, it is
a matter which can be taken up with
the Reserve Bank of India. But I
quite agree that the needs of every
State, not only Punjab, must be met
whenever they want funds for viable
projects and viable schemes. While 1
cannot subscribe to the preoposition
that the deposits raised in a particular
area or a particular State should be
available for that particular State, I
endore his appeal that sufficient funds
should be made available for meeting
the needs of a particular State, includ-
ing the State of Punjab.

I have nothing more to add aad I
request the House to accept the Bud-

get.

MR. DEPUTY-SPEAKER: I shall
now put the Demands for Grants in
réspect of\Punjab to the vote of the
House.

TThe question. is_; .

" “That the respective stims not ex-
ceeding the amounts on Revenue Ac-
count and Capital Account shown in
the third column of the Order Paper,
be granted to the President out of
the Consolidated Fund of the State
of Punjab, on account, for or fo-
wards defraying the charges during

he year ending o ‘
ggvdm. 1981 in Woﬁ“mw
of demands, entered in the secend
column thereof against ‘Demands
Nos. 1 to 41.

“The motion was adopted.

MR. DEPUTY—SPEAKER 1 shall now
put the &Suppl - Demands for
Grantg in respect otPunjabtothevoie
of the House.

The question is:

“That the respective supplementary
sums not exceeding the amounts on
Revenue Account and Capital Ac-
‘count shown in the third column of
the Order Paper, be granted to the
President out of the Consclidated
Fund of the State of Punjab, tao de-
fray the charges that will come in
course of payment during the year
ending on the 31st day of March,
1980 in respect of the following ce-
mands entered in the second column
thereof—

Demands Nos. 1, 3 4, 7 to 11, 13,
15, 17, 19 to 22 24, 32 to 41.

The motion was adopted.

13.32 hrs.

PUNJAB APPROPRIATION (VOTE
ON ACCOUNT) BILL*, 1980

THE MINISTER OF FINANCE
AND INDUSTRY (SHRI HR. VEN-
KATARAMAN): I beg to move for
leave to introduce a Bill to provide
Yor the withdrawal of certain sum:
from and out of the Consolidated
Fund of the State of Punjab for the

services of a part of the financi:
yvear 1980-81,

SHRI R. VENKATARAMAN: I
introduce the  Bill
MR. DEPUTY-SPEAKER:  The

questiOn is:

18-3-80.
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